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d) Rocont policydlanges are intaralia
aimed at increasing exports. Besides, vari-
ous export promotion measures like partici-
pation in fairs/exhibitions, market surveys
and exchange of trade/industry delegations
would also facilitate greater Indian expons
to Germany. ‘

[ Translation)

Damage to Natlonal Highways
T mme,

1820. SHRI BARE LAL JATAV: Willthe
Minister of SURFACE TRANSPORT be
pleased to state:

(a) the details of the national Highways
damaged by torrential rains and flood in
Madhya pradesh during the lastthree years;
and

“(b) the amount spent on repairs of
these‘highWay_s?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGADISH TYTLER): (a) national
Higways in madhya Pradesh affected by
floods/rains in scattered reaches during the
last three years are indicated below:-

Years Affected National Highways

1988-89  Nos. 3,6,7,12,26,843
1989-90 Nos. 3,6,7.12,16,26 & 43

1990-91  Nos.3,6,7,12.16,25,26,27,843

(b) Amounts spent under the Mainte-
nance and Repair Grants on national High-
ways in Madhya Pradesh, including tiood
damaqe repairs, durinythe lasmuu yeats
are as undsr
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oas  Expondiur (. n )
1988—89 . 8_91 49
1989-90 1097.90.
1990-91 1 74.41>
Loans advanced by Flmnelal
institutions

_ 1821. SHRIBARE LAL JATAV: Willthe
Minister of FINANCE be pleased to state:

(a) the amount of loans sanctioned by
the public sectof Finacial institutions ineach
State during 1990-91;

(b) the amount actually released by
these institytions during the said period in
each State; and

(c) the steps taken by the Govemment
to release the remaining amount of sanc-
tioned loans?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) and (b). The amounts of loans
sanctioned and disbursed by the All-india -
FinacialInstitutions, namely IDBI, IFCL,JCIC!,
SIDBI, IRBI, LiC, UT), GIC, RCTC, TDICT,
SCICI & TFCL, in each state during 190-9t
are given in the aftached statement

(c) at any given point of time, there
would always remain a gap between the
sanctions and disbursements because the
amounts of baﬁs santioned aré rahasadl




